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2. 

 

CP NO. (IB) 233/ALD/2018 

Sh. A.M. Sridharan, PCS for the Operational Creditor, is present. Learned 

Practising Company Secretary for the Operational Creditor has filed Affidavit of 

Service, which shows that the notice has been served on the Corporate Debtor 

through e-mail and by speed post, but till date, Corporate Debtor has not appeared in 

the Court. Service is sufficient. 

 List the matter on 14
th
 September 2018, for admission. 
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